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18,9,199,

Hon, Mr, S. Das Gupta, A .M,
Hon, Mr, T. L. Verta, J.M.

-

None for the applicabt, and no recuest for
adjourmment has heen made, This O.,A,was earlier
dismissed in d?faul't but was restored by order dated
25,4,1995 in viev of the submissions made in the
restoration application, W= are, however, adjourning

this matter as last opportunity, If none appears,

for the applicant on the next date, the O.A. shall stand
k® dismissed in default. | \
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List this case for hearing on X . |} .199%.
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